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Title: h Further discussion on Price rice raised by shri P. Karunakaran on the 17th December, 2015. h

HON. DEPUTY SPEAKER:Now, the House will take up Item No. 42.

THE MINISTER OF STATE OF THE MINISTRY OF SKILL DEVELOPMENT AND ENTREPRENEURSHIP AND MINISTER OF STATE IN THE MINISTRY OF
PARLIAMENTARY AFFAIRS (SHRI RAJIV PRATAP RUDY): Since there is a discussion pending under Rule 193 which had been going on for the last
two weeks and Shri P. Karunakaran had initiated the discussion on the matter of price rise. So, we would like this discussion to be concluded
because tomorrow is the last day. After that at 4 o'clock we can take up the legislative business if the Chair finds it appropriate. But we can now
start the discussion on Rule 193 so that the discussion can be concluded, otherwise there would not be any reply to the discussion. Tomorrow is the
last day of the Session and so it would be very difficult and so we would like to take up the discussion on 193 now.

HON.DEPUTY-SPEAKER: If the House agrees to what the hon. Minister is suggesting, then we can take up the discussion under Rule 193.
SEVERAL HON. MEMBERS: Sir, yes.
SHRI N.K. PREMACHANDRAN (KOLLAM): Sir, what about the other Bills?

HON. DEPUTY-SPEAKER: That is why it has been suggested by the hon. Minister that we can take up the discussion under Rule 193 and then at 4
o'clock we will see that.

SHRI PR. SENTHILNATHAN (SIVAGANGA): Hon. Deputy-Speaker, Sir, thank you for giving me this opportunity to speak on the discussion on price
rise. I express my sincere thanks and gratitude to our beloved leader hon. Amma also for giving me this opportunity to speak on this discussion.

The very sharp rise in price of food and essential commedities is a phenomenon that characterized the last few years of the erstwhile UPA
Government. This was caused due to the poor macro economic management of the Government of India. Some of those inflationary trends have
persisted in the tenure of the present Government as well. The overall inflation has been kept under check. Food inflation has not been effectively
tackled. Some decisive action by the Government of India is essential to ensure that the common person is protected against the rapid rise in price,
particularly food and essential commodities.

In the State of Tamil Nadu, the State Government under the capable leadership of hon. Chief Minister, Puratchi Thalaivi Amma has taken a large
number of appropriate measures to ensure that the common people and the poor and the vulnerable are protected against the rise in price of the
essential commodities. One of the first decisions of hon. Amma after assumption of Office as Chief Minister in May 2011 was to announce and
implement free supply of 20 kilograms of rice per month through the Public Distribution System to about 1.83 crore families in the State.

Tamil Nadu's PDS is the best functioning Public Distribution System in the country as recognised by many economists and scholars both in India and
abroad. The supply of free rice in the PDS has greatly helped the vast majority of families in the State and protected them against the rise in food
prices.

The well functioning Public Distribution System in Tamil Nadu has also been effectively leveraged by the State Government to reach other essential
commodities to the people of the State at reasonable prices. One litre of refined palm oil is supplied at Rs. 25 and one kilogram each of urad and tur
dal are supplied at Rs. 30 per kilogram to all family card holders as part of the Special Public Distribution System. The State Government incurs an
expenditure of Rs.1861 crore on the Special PDS out of its own budgetary resources every year.

The steep rise of prices of vegetables and pulses is a very serious concern in Indian homes in recent months. It has made the life of common people,
poor and middle class people in particular miserable. The price of pulses and other essential commodities including the petroleum products have
reached an unreachable maximum. The sky-rocketing prices of vegetables and pulses have made any average middle class family think twice before
buying or consuming them. The big question is why is there a constant food inflation.

Frequent fuel price rises affect the prices of all other essential commodities dearly. Hon. Chief Minister, Puratchi Thalaivi Amma has opposed the
frequent revision in fuel prices, that too when the international price of crude oil is down to an all-time low in the last ten years. The hon. Prime
Minister should intervene and make necessary efforts to have a price control and regulation policy to put brakes to such consistent hikes. The Centre
getting revenue by revising excise duty but passing the burden on the common man was 'an unjust act'.

The people of Tamil Nadu, rich or poor, thrive mainly on idli, vada, dosa and sambar as their staple food and quite naturally depend on pulses
and grains. The people of Tamil Nadu who consume larger quantities of various types of pulses are the most affected due to the sky-rocketing prices
of vegetables and pulses in the recent times.

In an attempt to stabilise the soaring prices of pulses and augment their availability, the Government of Tamil Nadu, under the dynamic leadership of
the hon. Chief Minister, Puratchi Thalaivi Amma, have ordered to sell 500 metric tonnes of tur dal in its cooperative outlets at subsidized rates. Half a
kilogram of tur dal is priced at Rs. 55 and one kilogram of it is priced at Rs. 110. Imported dal is being sold through 36 outlets run by TUCS, North
Chennai, Chintamani Cooperative Societies and 20 Amudham departmental Stores and available in 11 cooperative outlets in Madurai, 14 in
Tiruchirappalli and 10 in Coimbatore. The PDS outlets would continue to sell the subsidized tur dal, urad dal and palm oil at Rs. 30 and Rs. 25
respectively. These timely initiatives would help stabilise the market rate of tur dal. 1t is because of the efforts taken by the hon. Chief Minister,
Puratchi Thalaivi Amma that the ill effects of price rise on the poor and middle class people have been reduced considerably.



With the change in eating habits, many families consume pulses in excess of what is supplied in the Special PDS each month. They purchase them in
the open market in order to moderate the increase in prices of dal in the open market. The Government of Tamil Nadu has also launched a Market
Stabilisation Fund with a provision of Rs. 100 crore for effective market intervention through the cooperative wholesale stores network to moderate
the prices of dal in the State. A total of 230 tonnes of urad dal and 120 tonnes of tur dal were supplied through this mechanism which helped to
substantially bring down market prices, effectively curbing the hoarding tendency through market means.

Recently, when the Government of India imported 5,000 metric tonnes of unmilled thuvar dal and offered it through the States, Tamil Nadu was the
first State to lift 1,000 metric tonnes. The Tamil Nadu Universal Public Distribution System, commended both within India and elsewhere, is a model
food security programme. This vital programme requires constant vigil and monitoring so as to ensure that the benefits continue to reach the
deserving persons and to plug leakages. Hon. Tamil Nadu Chief Minister Amma has ordered officials to ensure that the process of collection of bio-
metric information through the National Population Register is expedited and the State is in a position to issue smart cards to all families in the State
at the earliest.

The Government of Tamil Nadu under the leadership of hon. Chief Minister Puratchi Thalaivi Amma has also launched several initiatives to make
available fresh vegetables to consumers in urban areas, while at the same time ensuring that vegetable farmers get remunerative prices. As part of
many measures taken by this Government to combat price rise, 48 Farm Fresh Vegetable Outlets have been opened in Chennai. Consumers are now
able to buy vegetables at reasonable prices and at the same time farmers get both an assured market and remunerative prices. a€| (Interruptions)

HON. DEPUTY-SPEAKER: May I request the Members to take their seats? Hon. Members, please go to your seats.

SHRI PR. SENTHILNATHAN : Already 2,482 metric tonnes of vegetables valued at Rs. 7.38 crore have been sold through these outlets. To ensure
sustainable vegetable supply, 10,493 farmers have been provided with crop loans of Rs. 55.22 crore for the cultivation of vegetables have been
provided. Amma had instructed the District Collectors to open Farm Fresh Outlets at appropriate locations in their districts for the benefit of the
public.

Why are the prices of pulses, vegetables and other essential commodities increasing continuously in India? It is not only due to a poor harvest or due
to a bad monsoon. There are ten important man-made reasons which result in the rising prices of pulses, vegetables and other essential
commodities.

There are global inflation, less space for cultivation, less production of pulses, increased cost of production, improper management and distribution,
fuel price rise and increased cost of transportation, hoarding, many mediators, supply chain mismanagement, and increased demand for protein-
enriched food and green vegetables.

It is unfortunate to see India's villages face a sharp spike in food prices in 2016, as a second year of drought drives up the cost of ingredients such
as sugar and milk, and poor transport infrastructure stops falling global prices from reaching rural areas. While urban dwellers have seen some
cheaper imported food products, benefiting from global deflation, that has not filtered through to rural areas, given poor roads, rail and a lack of
storage facilities for perishable goods.

Prices of vegetables like onions, tomatoes and potatoes have already been rising. Palm oil prices have also climbed in the last two months, while
milk prices have risen by ten per cent. Edible oil prices in India, which meets nearly 70 per cent of demand through imports, are also likely to rise,
given the scant rainfall in plam oil producing countries.

Meanwhile, scarcity of fodder and water is expected to hit local milk production. The lesser production will obviously allow prices to rise. The rural
economy contributes around 50 per cent of Indian Gross Domestic product and is already showing signs of strain as the Government has cut down
the once generous subsidies that shielded farmers and villagers. Agriculture income has dropped nearly by 50 per cent due to drought. They
borrowed loan from banks for seeds and fertilizer, but now they do not know how to repay the loan.

Continuing the past trend of significant increases in the Minimum Support Price of pulses, the Cabinet Committee on Economic Affairs raised those of
masoor and gram, the two most sown in the rabi season, by Rs. 250 a quintal. A bonus of Rs. 75 a quintal has also been recommended over and
above the MSP, a total increase of Rs. 325 a quintal as compared to 2014-15.

The Cabinet Committee on Economic Affairs also authorized the Food Corporation of India, along with other procuring agencies, to undertake
pracurement of pulses and oilseeds. The MSP of wheat, the biggest rabifood grain, has been raised by Rs.75 a quintal, the highest increase in recent
years. If the money we spend on importing pulses reaches our farmers, there will not be any suicides or shortage of food grains. There has been an
overall increase in the prices of almost every commodity.

It is high time the hon. Prime Minister concentrated and focussed more on domestic policies because a lot of things require the intervention of the
Prime Minister. Just as onions left many crying, it is now the turn of pulses ( dal/). The price of the poor man's staple has doubled and there is no
visible measure to check its spiralling growth. While India has reached self-sufficiency in many food items, which include milk, rice and wheat, it has
not been able to do the same with pulses. While all these revolutions had their own God Father like Varghese Kurien or Prof. M.S. Swaminathan,
pulses, one of the most used ingredients in the Indian kitchen, had not found support from any quarter, Approximately, an annual import bill of $ 2.6
billion is incurred by India only on pulses. If this amount were to reach our farmers, they may never think of leaving farming — leave alone
committing suicide. Lack of policies or clarity on agriculture planning has led to this crisis which is not going to abate in the near future.

As a rule, the demand for all commodities reaches a peak during the festival season in India. Pulses are no exception. India is facing a crisis because
of deficient rainfall in one end and excess rainfall in the other side. But we cannot blame this alone for this crisis. Crisis is mainly in turand wad dals,
two of the most consumed pulses, as total pulses' production dipped to 17.2 million tonnes last year against 19.25 million tonnes in the previous
year. Domestic production may be just 17 million tonnes against the demand of 27 million tonnes. Maharashtra, Uttar Pradesh and Madhya Pradesh
are the major pulse-producing regions followed by Karnataka, Andhra Pradesh and Telangana. Canada, Ukraine, the USA, Australia, Myanmar and a
few African countries contribute to India's pulses need.



Pulses production in India has shown less than 40 per cent growth during the last five decades and this has led to almost halving the per capita
availability to 30 grams now. So, this precisely means the prices are doubling at an alarmingly low periodicity.

We also have to take stock of the Green Revolution and what it has achieved. Though we are self-sufficient in rice and wheat, crop rotation has
made the soil of some of the Northern States unfit for use. The result is there for all to see. But crop rotation and diversification could have helped
retain the soil. But we never put other essential commodities in this agriculture cycle and the net result is that the farmers of Canada, Myanmar and
Australia are benefiting instead of our own.

Approximately, India's annual import bill of pulses alone is $ 2.6 billion. Imagine this reaching our own farmers, they may never think of leaving
farming — leave alone think of committing suicide! Just see the granaries of public distribution system like Food Corporation of India warehouses.
Wheat and rice are rotting because we are over-producing both. Why cannot we replace one of these with pulses? The question is: who will the
farmers go to if something goes wrong with these decisions?

It is not that we cannot incentivize the production of pulses. There are many ways to do it and India's climate is suited to grow most of the lentils
we consume. The Minimum Support Price is also not transparent and it depends on various palitical factors. Some of the lentils do come under MSP
but they are not attractive enough for farmers to concentrate merely on pulses. Not all pulses come under the ambit of MSP. But more than MSP, it is
procurement guarantee that matters.

To feed our growing population, we need at least 30 million tonnes of lentils by 2030 which is close to five per cent growth annually. We are no way
near it. So we will continue to burn our foreign exchange reserves forever. By

merely checking the prices of pulses, inflation is not going to be under

control. There has been an overall increase in the prices of almost every

commodity. People are now destined to live with it. It looks like the

Government should go by correct advise and take correct economic action

on the ground.

Inflation in India generally occurs as a consequence of global traded
commodities and the several efforts made by the Reserve Bank of India to
weaken rupee against dollar. This has been regarded as the root cause of
inflation crisis rather than the domestic inflation. According to some experts,
the policy of the RBI to absorb all dollars coming into the Indian Economy
contributes to the appreciation of the rupee. When the US dollar has

shrunk by a margin of 30 per cent. Reserve Bank of India had made a massive
injection of dollar in the economy make it highly liquid, and this further
triggered off inflation in non-traded goods.

The Amma Canteen scheme, a brain child of the hon. Chief Minister of
Tamil Nadu Puratchi Thalaivi Amma, which is now renowned across the
world, and studied by governments and experts from different parts of India
and the world, has also had a salutary impact on keeping a check on food
prices in Tamil Nadu. In Amma Canteens /dlis with sambar is supplied at

Rs 1 and curd rice at Rs 3 and sambar rice at Rs 5.

There are a number of other commodities which are also supplied at

reasonable prices in Tamil Nadu. I would specifically like to highlight the

Amma Mineral Water, Amma Salt, and Amma Cement programmes which ensure availability at reasonable prices of commodities prone to price
increase due to cartelization and other factors. These interventions have

had a salutary effect on market prices of such commodities. VAT on

domestic LPG has also been completely exempted to ensure that price of

domestic LPG is kept reasonable in spite of deregulation of LPG prices.

Through many such innovative and imaginative schemes, the Government
of Tamil Nadu under the leadership of Amma has managed to ensure that the common people in the State have been protected against the ill-
effects of price rise. This is no mean achievement.

Our leader, Amma has rightly cautioned against the implementation of the Direct Benefit Transfer scheme in areas where the availability and price
level of

commodities is a key concern. These are primarily the food, fertilizer, LPG

and kerosene subsidy schemes, where the availability of the essential

commodities and affordable prices is the key concern, and merely

transferring the monetary equivalent of the subsidy being incurred, and that

too on a pre-determined and fixed basis, will not adequately protect the

food and nutritional security of the common people. Such a scheme would

expose the common people who depend on the Public Distribution System

and fertilizer supply to the vagaries of the market and deprive them of



essential commodities. Hence, the Government of India should exercise

the greatest care and caution in expanding the scope of the Direct Benefit

Transfer scheme beyond those schemes which currently involve cash transfer at present, like scholarships and pensions. This is the unequivocal
stance of the AIADMK Party.

What can the Government of India do to bring down prices and

protect the poor? I would like to suggest to subsidize food items including pulses and edible oil; roll back the additional excise duty levied on petrol
and diesel announced earlier this year; enable cheaper movement by rail by reducing the freight rates for essential commodities; reduce the toll fee
collected, particularly from freight vehicles; and provide adequate input subsidy to farmers to encourage production of pulses and oil seeds with
assured price and purchase mechanism.

All these factors to be taken into account to control price rise in India. I urge upon the Union Government to take appropriate steps to control the
soaring price rise graph and maintain the prices as lower as possible for
the poor and middle class people of this country on the lines of hon. Puratchi Thalaivi Amma. With these words, I conclude.
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HON. DEPUTY SPEAKER: Many hon. Members want to participate in this discussion. Please try to be very short. The Minister is going to reply
tomorrow.
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HON. DEPUTY-SPEAKER: Be it the Centre, be it the States, both have to control prices. It is their role to do it.



SHRI JAGDAMBIKA PAL: That is true.
HON. DEPUTY-SPEAKER: So, do not put your perspective from one side only.
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PROF. SAUGATA ROY (DUM DUM): Hon. Deputy-Speaker, Sir, I am very lucky to be speaking on this price rise issue debate at the fag end of this
Session, which was initiated by our learned colleague Shri P. Karunakaran.

Sir, T just heard Mr. Jagdambika Pal speaking on Obama, China, Britain, Japan, and how the Japanese Prime Minister praised us without speaking on

the price rise. I shall not cast my net so wide. All I will say, he has said that the inflation is under control. Led by a spike in food prices, especially
pulses, Consumer Price Index based inflation for November rose to 5.41 per cent from 5 per cent in October. Though the general inflation may be
under control yet the food inflation is rising, which is a cause of concern for the common man.

Sir, I think, there is something wrong with the macro management of the economy because worldwide commoadity prices are falling. Qil prices have
fallen. Brent crude is now being sold at less than 35 dollar per barrel. So, in India, every price should have fallen. Still we see the costs of some
essential commodities, particularly pulses, are rising. Also sometimes onions, sometimes tomatoes, start being sold at Rs 60 a kilo. The whole
problem is that the Government has not passed on the benefit of oil price fall to the consumer. Rather the Finance Minister is taking the petroleum
sector as a 'milch cow' to get more excise out of the same. If he had lowered the prices of petroleum products, this inflation would not have touched
this level. This is wrong macro-economic policy. Jagdambika Pal Ji was eloquent on what Obama had said in press but may I say that 'Make in India’
is still a slogan. The investments in India that were expected have not taken place. It is a dream which the dream-marchers of BJP are selling but it
has not touched the reality. So, I shall confine to what Karunkaran Ji has started. He not only mentioned what is wrong but he also suggested ways
of improving things. I shall, therefore, confine myself to the actual price rise which has mainly taken place in pulses.

Sir, the price of arhar which is commonly used by people rose to Rs. 200 a kilogram. Now, we have to remember that the retail and wholesale
inflation in this fiscal was down but the inflation in prices particularly of pulses is undesirably high in a country where an average Indian spends five
per cent of his food expenditure on pulses because pulses is the only vegetable protein which is available to the poor people.

Now, there are supply constraints due to lower production and higher demand. It is because of rising incomes. More people are buying pulses in the
rural areas which has led to the spike in prices. There has been three consecutive monsoon shocks affecting the kharif season output and weather
disturbances in March 2015 affecting the Rabi crop. The global pulse prices are elevated. The rupee has become weak because the rupee has fallen
to 67 rupees per dollar. That means it is costlier to import today. The macro-management is again wrong. Why is the price of rupee falling while
Obama is praising India? Sir, not only arfar, but moong and urad have been selling on the higher side at Rs. 112 and 152 respectively per kilogram.
The Gram da/was retailed last month at Rs. 75 per kilogram. This is very high.

This year, it is expected that the daf price will be steepest in ten years. Now, at this point, I must mention that why the pulse price is so high. Let
me mention that India has become self-sufficient in all food items in the last ten years. There are only two things which we are importing. One is
pulses for which Rs. 18 to 25 thousand crore are spent every year for import and the other is edible oils for which we spend Rs. 30,000 crore. Now, I
want to know whether the Government has any plan to improve the production of these things. Unfortunately, it is true that there is problem in pulse
production. In West Bengal, for instance, farmers are spreading the dal seeds after the kharif crop has been harvested. So, they do not do separate
cultivation for dal. The other problem is that this da/ is not seen as a commodity to be produced because there is a fixed procurement price only for
rice and wheat. So, if the farmers produce more rice and wheat, they can get more money through procurement prices. There is no proper
mechanism for procurement of dal. As a result of which also this is happening. Daf is a leguminous crop. That means it does help in self-pollination.
So, it is somewhat difficult to increase the productivity of pulses unless we really take to what Dr. Swaminathan had suggested. He suggested that
let us build pulse villages - villages which will only produce pulses.

What Dr. Swaminathan had suggested has not been implemented. We had the Green Revolution in wheat; we have had a revolution in rice

production. Today, 100 million tonnes of rice is produced in the country and nearly 100 million tonnes of wheat is produced in the country, which is

why the Government can give the whole thing in a food security system. But dal compared to that is about 15 million. If I may mention, we have not
given enough attention to the cultivation of dal.

Then, let me come to Ramvilas Paswan ji. What has the Food Ministry done after the dal prices started rising? They introduced zero import duty for
dal. They also said that they have set up a price stabilisation fund at a cost of Rs.500 crore. They also said that the Government would import 5000
metric tonnes of tur. But this is a drop in the ocean. Every year roughly three to five million tonnes of pulses are imported. If the Government imports
only 5000 metric tonnes, how is it going to solve the problem?

Then, why have the prices of pulses risen? Please do not mind my saying so but there is a saying in the country that the political base of the BIP
consists of traders in different cities. Whenever the BJP Government is in power, they think that it is a good opportunity to raise prices and make
money. I know that Ramwvilas ji does not belong to BIP, he belongs to the Lohia and Jaiprakash variety of politics. But what can he do? He is alone in
a big Cabinet of BJP people. Why I am blaming that some traders are responsible for this — please listen to me. What are the main places we import



from? The biggest import centre last year was Canada followed by Australia, followed by Russia, then followed by Myanmar and then some African
countries like Malawi.

I was in Vancouver, Canada recently. It is true that all these dals come from Vancouver. But Vancouver so far away that it takes a long time. As a
result of which the import is never timely. It was clear in the beginning of this year with the deficient monsoon that there will be shortage of dal.
Actually, compared to 23 million tonnes of demand our production would be around 17.2 million tonnes. If we had imported in time, it would not have
happened. But the problem is that Ramvilas ji does not have import in his hand. Import of dal is totally left to the private traders. These people delay
the import till the prices can rise further. My suggestion is that the import should be in time. The Government should ensure that import takes place
in time.

Then, sometimes foolishly, what happens is that six ships landed in Mumbai port. The Maharashtra Government has introduced a law that one
cannot hoard beyond one and a half quintals of dal. So, the ships stayed in Mumbai port for 15 days before the problem was resolved and in the
meantime the prices rose further. I think that one major step would be to import on time and that too from countries which are closer to India like
Myanmar and even Malawi, a country in Africa. But now the idea should be to produce more pulses in this country and make the farmers interested
init.

What is happening is that the farmers are unwilling to grow pulses due to price risk, low and declining profitability. A high fluctuation in prices is
meant that farmers are sure of getting stable returns. This has led to a large scale substitution of area under pulse cultivation with other high value
crops which give comparatively higher returns. Pulses are highly risk prone because most of the production is rain-dependent. Eight-five per cent of
pulses are grown in areas where there is no irrigation. Merely 16 per cent of the total area is covered by irrigation. Hence, the crop is highly
vulnerable to monsoon shocks. So, the Government should have some plans to improve it. But where will it do the planning? On the one hand, we
want more agricultural production and on the other hand, Shri Jaitley is cutting Plan outlay on agriculture. What is the position? In 2013-14, budget
for agriculture was Rs. 17,788 crore. In 2014-15, it was Rs. 11,531 crore. Compared to 2013-14 actuals, this year's Budget Estimates are only Rs.
11,657 crore. So, it has come down substantially in comparison to what it was in 2013-14. Unless you spend more on agriculture, how can you
expect that we shall be self-sufficient in any crop?

Sir, I am almost winding up my speech. For cotton, we had allowed GM - genetically modified - or Bt. cotton. Now India is one of the biggest
exporters of cotton. We have not introduced GM crops in other areas - neither pulses nor edible oils. I say that by all means, take all precautions so
that they are not dangerous either to land or to human beings, but unless you introduce the modern technological crops, it is not possible to do it.

What has the Minister insisted on? He instructed the States to resort to de-hoarding. As I said, out of 17 million tonnes of production, how much has
the de-hoarding yielded? Sir, you will be surprised to learn that the total amount de-hoarded is only 1,33,000 tonnes. Seventeen million means one
crore 70 lakh tonnes. Out of that, in de-hoarding, you have discovered only 1,30,000 tonnes. The strange thing about it is that this quantity is lying in
government godowns. Out of 1,30,000 tonnes seized by way of de-hoarding, only 26,000 tonnes were disposed of while the rest is lying with the
Government. So, what is the point in going for de-hoarding, if after de-hoarding, you are not able to distribute those stocks?

Sir, the present problem in prices, apart from macro economic management, is led by rise in pulse prices followed sometimes by onions and
sometimes by tomatoes which cost Rs. 60 per kilogram. But my fear is that unless the Government takes a positive policy for improving edible oil
production, the edible prices, for which we are dependent on imports, will also rise. So, we are very concerned that the poor man may not be able to
buy it. Earlie, he had rice and onions. Onions became costly and the rice is cheap. Now with improvement in income, he took to pulses, lentils
because a large population of India is vegetarian and for them pulses are the only protein. Now, we are depriving people of India of this vegetable
protein. It has become a luxury rather than an essential thing to build up the bodies of our children.

Even, milk prices rose. So, I would urge upon Shri Ram Vilas Paswan that he must be a little firm on traders. Do not leave the whole trading to
private traders and ask the States, follow it up, for serious de-hoarding operations and distribution of the quantities seized. Take quick policy
decisions, because next year also there will be pulses shortage, so that we are able to import in time,

With this, Sir, I say that it is a serious situation and the Government should rise to the occasion. I am sure Mr. Paswan is doing his best but maybe
his hands are tied by economic policies of the Government as a whole. But I do hope that this happens in the interest of the common people of the
country.

Thank you, Sir.

SHRI BHARTRUHARI MAHTAB (CUTTACK): Mr. Deputy Speaker, Sir, I rise to take part in the discussion on price rise raised by Shri P. Karunakaran,
and I hope the discussion concludes today and the Minister also is able to reply. At the outset I would say this is not the sole responsibility of the
Minister for Food and Consumer Affairs because this also involves the Ministry of Finance to a very great extent.

Before coming into those details I would say, Sir, that India's official numbers say retail food inflation was 2.15 per cent in July but the actual
situation, however, was the opposite. Skyrocketing onion and other prices showed food prices were more than doubled from last year. The sharp
spike in Dal prices maybe among the biggest worries for Indian households today. The study by CRISIL says this year's increase is the steepest in a
decade. Inflation may have dropped significantly owing to reduction in oil prices from last year's level, but what is also true is that most Indians still
find prices of goods and services consumed on a daily basis growing beyond their comfort level.

This year's deficit monsoon has not only affected pulses production but has also severely damaged growth of vegetable production. The
scarcity situation has all the more been worsened by the unscrupulous middlemen and hoarders. The amount of care and vigilance expected to be
maintained by the Government is also wanting. India's dependency on imported pulses grew from 2.7 million tonnes in 2010-11 to almost four million
tonnes in 2015-16. Some say we have developed a taste for Dal, it has become our staple food, but is it not falling off our plate because of soaring
prices? The Dal is on the boil, as has been mentioned. Pulses are falling off the poor man's plate. Prices have hit the middleclass. I am constrained



to say here that food price inflation is rearing its head again. The steady rise in the Consumer Price Index over the last four months suggests that
inflation risk remains. CPI &€}

THE MINISTER OF CONSUMER AFFAIRS, FOOD AND PUBLIC DISTRIBUTION (SHRI RAMVILAS PASWAN): What about CPM!

SHRI BHARTRUHARI MAHTAB: Consumer Price Index, as we call CPI, inflation for November is at 5.41 per cent is running well below the RBI's
target of six per cent for January. But food prices are displaying signs of flaring up again.

The price rise can be attributed to the structural problems that persist in our economy. These structural problems were due to supply constraints
that discouraged adequate supply of food grains and other essential commedities to the households. On the other hand, being a consumption-driven
nation, the demand for essential commodities is high. Thus, the demand and supply mismatch contributes to the price rise.

Our dietary pattern has undergone a change, no doubt. Even in villages it has undergone change. Demand in households has gone up. But the price
rise in India is not because of globalization, it is because of domestic structural problems which affect the supply of essential commodities. I may
here give an example. In 80s, 500 gm of butter was only Rs.9. Today it is Rs.189. In 35 years there has been a 200 per cent increase. Price of six
eggs used to be Rs 18. Today, it is Rs 30. That is 66.66 per cent increase. One kilogram mutton stood at Rs 180 in early 2000s. Today, it is Rs 480
per kilogram. That is 166.66 per cent increase. I have quoted three instances- butter, egg and mutton. These are all food items that normally middle
class people take once a week. a€| (Interruptions) 1 am also coming to the price of sugar. As for vegetable, in season, no vegetable was more than
Rs 10 per kilogram. Today, even during season, the price does not come down less than Rs 30 in retail. Are you not surprised? Should we say that it
is supply side factors that have contributed to this resurgence in food prices. If the Government does not have an answer, then whom should one
blame? I would state that the policy response to this supply pressure has so far relied heavily on firefighting such as creation of buffer stocks, higher
imports, crackdown on hoarders and stock hoarding- four metric tonnes of stock hoarding limits of crops. Measures to raise production through
higher support prices or input subsidies have been rather late in coming.

Here I would like to mention two reports. One report is that of the Standing Committee on Finance which was submitted in 2009. I am just quoting
the second last area where the Committee had found out, when it was dealing with the subject of inflation and price rise.

"Monitoring of prices is the primary responsibility of the Department of Consumer Affairs through the Price Monitoring Cell, which is stated to
be monitoring the prices of 17 essential commaodities. The retail prices on daily basis and wholesale prices on weekly basis are collected by
the Monitoring Cell from different centers across the country. Price policy and management of inflation at macro level is within the purview of
the Ministry of Finance (Department of Economic Affairs). The Department of Food and Public Distribution is charged with the prime
responsibility of management of the food economy of the country.”

You see the dichotomy here. ...(Interruptions)

"3€|.This department is supposed to keep a close watch on the stock and price levels of foodgrains and to ensure their adequate availability at
reasonable prices in different parts of the country. However, during the course of examination of the subject, the Committee have found that
various issues concerning inflation and price rise, that required to be addressed in a coordinated manner, were being considered in isolation by
the respective Department alone. Neither the Ministry of Finance (Department of Economic Affairs) nor the Ministry of Consumer Affairs, Food
and Public Distribution could provide a holistic perspective in the matter. The Department of Consumer Affairs, which is the nodal monitoring
agency, seems to have been reduced to a mere data collecting/compiling organization. The inputs collected by them do not appear to be
influencing price policy, which is the domain of the Ministry of Financea€;."

This is the report which the Committee had given to the Parliament in 2009. I do not know how far Shri Ram Vilas Paswan will be able to
throw true light on the action the then Government had taken and steps that have been taken by this Government in the last 18 months. The
suggestion was to bring in a co-ordination between specific Ministries of Finance and Consumer Affairs, as the Committee recommended.

SHRI P KARUNAKARAN (KASARGOQOD): Sir, when we started this discussion we demanded that some Minister from the Ministry of Finance should be
here. He has made a strong point but no one is here. We have pointed it out last time.

HON. DEPUTY SPEAKER: The Food Minister is here; other Ministers are here. They will take care. The Home Minister is also here.

SHRI BHARTRUHARI MAHTAB: The recommendation was an effective mechanism for inter-Ministerial co-ordination and follow up to be put in place
for facilitating prompt response. This was the recommendation of the Standing Committee. Normally, after the Standing Committee submits a
Report, an Action Taken Note is also submitted. I went through the Action Taken Note. This Action Taken Note was submitted in December, 2013;

the Report was submitted earlier in 2009. So, the Action Taken Note came after four years. This was basically relating to the issue of sugar. Now,
that hon. Member has left after raising the issue of sugar.

The Action Taken Note states that 'Any subsidisation of sugar import by Central government would discourage the sugar mills merchants to contract
import of sugar.' However, the Ministry seems to have conveniently ignored the fact that the decision not to import sugar by Central public sector
agencies at a crucial juncture eventually led to a demand-supply mismatch of sugar in the market. This was relating to the sugar aspect. But the
crux of the issue which I had raised in the main Committee was a thorough inquiry into this matter so that persons responsible for how the sugar
price made a spiral increase during that period in question leading traders to make windfall gains could be identified and brought to book. We are yet
to know what steps the then Government had taken and who were responsible. This was a clear-cut Report of the Standing Committee asking the
then Government to take action. I would request the present Minister to find out this Report and to also convey to this House what steps have been
taken. We would all be obliged if the special monitoring mechanism that the committee had suggested during that time is set up so that
independently the Government can act. It is not the sole responsibility only of the Consumer Affairs Ministry.



Now, I want to come to a very sticky question. Tell me, do you not believe that the da/crisis which recently hit the country was more man-made
than natural? I may quote here from India Today T\, which through a special investigation has revealed the modus operandi. Arhar dal was available
in the market for less than Rs. 70 a kilogram. Now, it is Rs. 180. It went up to more than Rs. 200; now, it is Rs. 180. The satta operators are having
a field day. They manufactured artificial scarcity. Their tentacles spread from Myanmar, all the way to African countries which are major pulse

producers. Big importers based in Mumbai procure and take delivery of stock but hoard it at foreign ports. Prof. Saugata Roy said that the ship came
to Mumbai but that was happening in UPA term. The stocks were brought; it was languishing in Kolkata Port, it was languishing in Mumbai Port. That
was happening during that period. We had also raised it in the House. Now, what has happened this time is that the hoarders are purchasing them
from foreign countries and they are hoarding it in Africa, they are hoarding it in Singapore. They are not allowing the ships to pass the Malacca
Strait. They are being hoarded there until there is a conducive atmosphere in our country and until the price has risen to such a height.
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HON. DEPUTY SPEAKER: How much more time you are going to take?
*m06
SHRI BHARTRUHARI MAHTAB: I would conclude my speech within three to four minutes.

Sir, it seems the Government is aware of what has happened. The Government is also aware why this situation has cropped up but what I find to my
dismay is the Government is not aware of how to tackle this situation. This Ministry of Food and Consumer Affairs does not have the scope to go
beyond the borders but there are other agencies within the Government which can tackle that situation. If you want my suggestion we can share it,
but it is necessary. It is not unique for our country alone. There are other countries also which have faced this type of constraint. Let us understand
how they have tackled. We are dealing with food price. We are dealing with essential commeodities. How have others tackled this?

If some of our traders, importers buy certain things from foreign market and store it in foreign ports, there are provisions. We have now
already gone into global trade. We can intervene because ultimately the market is not there. Market is in India. Ultimately he has to bring it to India
to sell the product. Here I would say that an investigation has been made and these operations, as we have said, have already come to light. You
have also mentioned that months have passed. Similar operations had occurred in the UPA regime but there was no one to respond to. At least this
Government is responding, is asking for suggestions. I think we can tackle it. There are laws. I think the Consumer Affairs Department is actually
implementing that law. If I purchase food stock at a certain price with an intention to sell it in the market, how much profit can I earn? The
Government has to intervene there and it can fix a price. If the import price is this much, if you have purchased it at such and such price you can sell
it at this price. You cannot sell a dal which you have purchased from a foreign market at Rs.80 per kg. at Rs.180 per kg. in India.
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Then there will be transport and other costs.

HON. DEPUTY SPEAKER: Anyway, the Ministry of Finance would know the price when they are clearing the stock. They know the purchase price
also.

SHRI BHARTRUHARI MAHTAB: Sir, it has to be.

I would like to understand from the Government why the food prices are up even as Wholesale Price Index decline continues. WPI based deflation

continues for 13t" month in a row which is the longest since 1975. Has anyone in the Government gone into this aspect? Can anyone explain it from
the Government side? If you are aware of any answer, please tell us what are you doing about it?

With these words, I conclude.

THE MINISTER OF URBAN DEVELOPMENT, MINISTER OF HOUSING AND URBAN POVERTY ALLEVIATION AND MINISTER OF PARLIAMENTARY
AFFAIRS (SHRI M. VENKAIAH NAIDU): Sir, as per the Business, we have Insolvency and Bankruptcy Bill listed in the name of Minister of Finance.
There were some suggestions from different quarters that this needs a deeper scrutiny. Therefore, I am holding discussions with our friends in the
other House also whether we can send it to a Joint Committee of Parliament so that a thorough study can be made.

Our friends in Lok Sabha have already given consent but I need to get a consent of the Members of the Rajya Sabha. I have to be frank with the
House that if I get the consent then we would take that route. Otherwise, we have to take up the Bill after the other Bill.

So I would request the Deputy-Speaker, Sir, to allow discussion on the Payment of Bonus Bill now. Meanwhile, I will complete the consultation
pracess in the Rajya Sabha and come back to the House.

The discussion on price rise will continue afterwards.



HON. DEPUTY SPEAKER: I think the House agrees.
SEVERAL HON. MEMBERS: Yes.

SHRI BHARTRUHARI MAHTAB (CUTTACK): The Minister of Finance is also here. If he can throw some light on this aspect, it would be good.
Otherwise, tomorrow again the things get diluted.

HON. DEPUTY SPEAKER: The discussion on price will continue afterwards.



